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Utilisation of funds under NRDWP

2090, SHRIMOHD. ALI KHAN:
DE. K. VP RAMACHANDRARAO:

Will the Minister of DRINKING WATER AND SANITATION be pleased to state:

{a) whether itisa fact that the States are not fully utilizing funds under the National
Rural Drinking Water Programme (NRDWP), in spite of large number of people not having
access to safe drinking water through PWS;

(b) if so, the details thereof;

{c) the funds allocated, released and expenditure incurred under NRDWP,

State-wise; and
{d) the details of population not having access to safe drinking water, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGATINAGT): (a) and (b) Under National
Rural Drinking Water Programme (NRDWP) funds are released to the States in two
nstalments to minimize unspent balance at their end. Moreover, the second instalment of
funds are released only when States furnish Utilization Certificates (UCs). So far as the
access to safe drinking water through Piped Water Supply (PWS) is concerned, the State-
wise details of status as reported by States on Integrated Management Information System
(IMIS) are given in Statement-I (See below). States have been advised by the Ministry to
prioritise coverage with PWS while taking up further schemes with the funds released
under NRDWP and pool more money from State plan and through external assistance or

by borrowing for this purpose.

{c) The State-wise details of funds allocated, released and expenditure incurred

under NRDWP for 2015-16 and current financial year are given in Statement-11 (See below).

{d) The details of the population not having access to safe drinking water, State-

wise are given in Statement-I11.



Statement-1

Details of State-wise status of access to safe drinking water through piped water supply as reported by States on IMIS

SL State Total No of No. of Fully Covered No. of Partially Covered No. of Quality Affected
No. Habitations Habitations Habitations Habitations
Total With  Without Total With  Without Total With  Without Total With  Without

PWS  PWS PWS  PWS PWS PWS PWS PWS
1 2 3 4 5 6 7 8 9 10 11 12 13 14
. Andaman and Nicobar 400 200 140 324 241 83 76 19 57 0 0 0
2 Andhra Pradesh 48342 37482 10860 32052 27384 5568 148c4 9631 5233 526 457 &)
3. Arunachal Pradesh 7577 3612 3965 2847 2062 785 4575 1503 3172 55 47 8
4. Assam 88090 34741 53358 55844 25485 30358 23473 5910 17563 8782 3345 5437
5 Bihar 110234 6594 103640 64826 3940 G0BRG 40148 1890 38249 5260 755 4505
6. Chhattisgarh 74647 25040 49607 70556 23733 46823 2968 740 2228 1123 567 556
7. Goa 347 201 146 35 200 145 2 1 1 0 0 0
8 Gujarat 30006 32278 3788 30001 32274 3787 5 4 1 0 0 0
9 Haryana 7948 7824 124 7500 7385 115 242 235 7 206 204 2
10.  Himachal Pradesh 53604 51851 1753 41492 40010 1482 12112 11841 27 0 0 0
11 Jammuand Kashmir 15958 14932 1026 8714 8423 291 7239 6504 735 5 S 0
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1 2 3 4 5 6 7 8 9 10 11 12 13 14

12. Jharkhand 120067 16406 103661 113033 14944  ORORO 429 18 4 6605 1444 5161
13.  Kamataka 60220 49073 11147 27115 23263 3852 31195 23918 7277 1910 1892 18
14.  Kerala 11883 11821 62 3551 3534 17 7676 7632 44 636 655 1
15 Madhya Pradesh 128067 21505 106562 127867 21396 106471 47 10 37 153 2 >4
16. Maharashtra 100066 68385 31681 88164 39254 28910 11510 8767 2743 392 364 2
17.  Manipur 2868 2698 170 2239 2200 39 629 498 131 0 0 0
18 Meghalaya 10475 6054 4421 1670 1516 154 8795 4529 4266 10 9 1
19, Mizoram 738 657 81 447 421 » 21 236 55 0 0 0
20, Nagaland 1530 1461 6 7a7 04 3 780 74 66 43 43 0
21, Odisha 156468 38940 117522 127887 32042 94945 25914 5474 20440 2067 530 2137
22, Puducherry 206 215 51 153 120 33 113 95 18 0 0 0
23, Punjab 15384 13939 1445 0858 9513 345 1817 1199 618 3700 3227 482
24.  Rajasthan 121648 43464 78184 54806 18195 36700 46029 17381 28648 20723 7887 12836
25 Sikkim 2084 2078 6 731 731 0 1353 1347 6 0 0 0
26, Tamil Nadu 100204 99179 1025 01287 90675 612 8566 8153 413 351 351 0
27.  Telangana 24582 21959 2623 13031 12202 820 10070 8345 1725 1481 1412 60
28, Tripura 8723 6562 2161 4242 3770 472 519 300 159 3962 2432 1530
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29 Uttar Pradesh 260801 23986 236815 259386 22802 236554 1054 1031 3 30l 153 208
30, Uttarakhand 39200 37437 1772 21643 20281 1362 17548 17139 400 18 17 1
31,  West Bengal 105905 43376 62529 51600 28599 23001 44515 10971 33544 97%0 3806 5984
Torar 1714528 724016 990512 1320068 538200 782767 324772 136104 168668 68788 29711 39077
Percentage 4223 5777 Tr05 3139 4565 18.94 g1 9.54 4.01 173 228

Source: format C-17
Statement-11
State-wise details of funds allocated, released and expenditure incurred under NRDWP for 2013-16 and current financial year

{amount in ¥ crores)
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Sl.No.  State 2015-16 2016-17 (Exp. ason 28.11.2016)
Opening Alloc. Release Exp. Opening Alloc. Release Exp.
Balance Balance
1 2 3 4 5 6 7 8 9 10
L. Andaman and Nicobar 067 038 016 0 0383 044 022 0.00
Islands
& Andhra Pradesh 3344 156.69 170,05 190.60 1451 147.68 73.27 7343
3 Arunachal Pradesh 1609 5808 654 6623 1526 63.59 4979 4202
4 Assam N.64 261.73 284.11 21620 160.83 227.84 107.28 7163
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1 2 3 4 5 6 7 8 9 10

5. Bihar 276.54 2296 20273 20538 183.89 21708 o477 16258
6. Chattisgarh 12.05 63.69 60.83 64.64 824 65.83 3244 2638
7 (Goa 373 2.08 1.66 0 539 238 149 335
8. Gujarat 4838 23067 23891 27478 12,50 238.12 11837 11845
S Haryana 63.13 97.65 122.65 150.74 3519 10731 5345 4769
10.  Himachal Pradesh 4597 5958 64.38 69.88 4048 67.58 61.25 3221
11.  Jammuand Kashmir 7549 1994 19212 22216 4544 2275 11373 8385
12.  Jharkhand 89.26 126.85 132.00 1337 065 86.99 7117 5912
13, Kamataka 17931 30762 278.08 366.68 9071 208.92 13738 153.07
14 Kerala 3311 5278 43.05 64.45 1671 5823 2802 2755
15, Madhya Pradesh 17438 181.76 19373 38762 893 20028 136770 9431
16.  Maharashtra 433.66 34416 330.88 584 180.69 34616 165.59 204.69
17 Manipur 2338 2808 2792 4344 787 2642 14.44 1866
18 Meghalaya 116 3052 3124 3092 1220 3435 1716 2337
19, Mizoram 3099 1771 1732 2316 2515 1838 919 838
20, Nagaland 2137 3527 3853 61.90 425 227 1133 4.00
21, Odisha 8741 969 103.19 150.64 3996 105.1 96.84 3472
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22 Puducherry 098 0.72 0 0 098 0.83 0.29 0.00
23. Punjab 221 3977 4279 3657 2831 3918 1953 3747
24 Rajasthan 117.07 54718 52675 48021 163.61 609.59 28920 20693
25, Sikdim 098 1064 12.05 12.49 0.54 763 331 274
26. Tamil Nadu 548 1375 18235 164.85 2749 126.72 62.16 67.54
27 Telangana 2299 88.77 91N 106.42 1672 89.44 83.69 4899
28. Tripura 818 2808 31.68 3997 0.80 266 2445 1262
29 Uttar Pradesh 412,65 47769 49031 690.46 27238 403.27 34297 171.19
30. Uttarakhand 82.87 63.57 60.06 9891 44.01 6999 48.62 4285
31 West Bengal 96.94 199.68 216.85 28875 2549 19927 15370 10399
Torar 2528.84 417571 4264.58 531575 1589.01 4135.40 2428.00 1989.78
Note : In 2016-17, allocation under NRDWP is ¥ 5000 crores out of which ¥ 433.10 has been set aside to be allocated further based on survey for Management

Devolution Index (MDI), 250 crores for Externally Aided Project (EAP), ¥ 100 crores for Calamity Component and ¥ 81.50 crores for Administrative

Expenses at Ministry Level.
Source : format D-1 N
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Details of the population not having access to safe drinking water, State-wise

Sl No. State Quality Affected Population
{(in lakhs)

1 2 3

1 Andman and Nicobar 0

1 Andhra Pradesh 407
3 Arunachal Pradesh 0.14
4 Assam 334
3 Bihar 5002
6 Chandigarh 0

7 Chhattisgarh 346

&8 Dadra and Nagar Haveli 0

9 Daman and Diu 0
10. Goa 0
11 Gujarat 0
12, Haryana 515
13. Himachal Pradesh 0
14 Jammuand Kashmir 0.02
15. Jharkhand 2202
16. Karnataka 1291
17. Kerala 1498
18. Lakshadweep 0
19. Madhya Pradesh 05
20. Maharashtra 8.2
21 Manipur 0
22. Meghalaya 008
23, Mizoram 0
24 Nagaland 022
25. Odisha 7.56
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1 2 3
26. Puducherry 0
27 Punjab 4322
28. Rajasthan 84.37
29 Sikkim 4]
30. Tamil Nadu 168
31 Telangana 2171
32 Tripura 1712
33. Uttar Pradesh 524
34. Uttarakhand 09
35. West Bengal 79.03
Torar 416

Source: format c-17
Appointment of sanitary mates under SBA

2001, SHRI MAHESH PODDAR: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

() whether Government proposes to appoint sanitary mates for providing

assistance under Swachh Bharat Abhiyan; and

(b) 1ifso, the details thereof including the methodology of selection of such sanitary

mates and the nature of responsibilities/duties proposed to be assigned to them?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGATINAGI): (a) No, Sir.

(b) Does not arise.
Construction of toilets in rural and semi-rural areas

2092. SHRT ANUBHAV MOHANTY: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether any survey has been conducted to find out the total population that
defecates in open due to non-availability of toilets and those who defecate in open despite

having proper toilets;



